
BEFORE THE NATIONAL GREEN TRIBUNAL 

SOUTHERN ZONE, CHENNAI 

Original Application No. 192 of 2023 (SZ) 

In the matter of: 

Tribunal on its own motion SUO-MOTU 

Based on the letter petition date 11.12.2023 regarding 

“Rough Stone Mining Project within unsafe Proximity  

To Critical Power Grid Lines”.     …Applicant 

-Versus- 

The Chief Manager, 

Power Grid Corporation of India Limited, 

Sriperumbudur and Ors.      …Respondent(s) 
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(Note: The page numbers are at the top centre of every page) 

 

Through  

Dr. D. Shanmuganathan 

Standing Counsel of Tamil Nadu 

National Green Tribunal, Southern Zone, Chennai 

Date: 04.03.2024 
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